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MOTION REGARDING JOINT COM-

MITTEE OF THE HOUSES ON THE

ESSENTIAL COMMODITIES (AMEND-
MENT) BILL, 1988

THE MINISTER OF FOOD (SHRI
$.8. BARNALA): Madam, I beg to
move: “That this House concurs in the
recommendation of the Lok Sabha that
the Rajya Sabha do join in the Joint
Committee 8 of the Houses on the Bill
further to amend the Essential Com-
medities Act, 1995, and resolves that the
following Members of the Rajya Sabha
be nominated to serve on the said Joint
Committee:—

Shri Sangh Priya Gautam
Shri Vedprakash P. Goyal
'Shri Adhik Shirodkar

Shri Bhuvaesh Chaturvedi
Shri Sankaralingam

Shri Ghufran Azam

Kumari Nirmala Deshpande

. Shri Barjinder Singh Hamdard
Shri Ashok Mitra

. Shri Gaya Singh”
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The question was put and the Motion was
adopted.

SPECIAL MENTIONS—Contd.

Devastating Floods and Sinking of Majuli
Island in Assam.

SHRI PARAG CHALIHA (Assam):
Madam, Assam has a distinction of hav-
ing comparatively the highest number of
rivers, mostly as tributaries of the mighty
Brahmaputra. The vast riverine and mon-
hilly areas around the Brakmapuira cause
devastating floods almest every year, des-
troying millions of hectares of cultivable
lands, destroying countiess aumber of
dwelling houses, besides drowning hun:
dreds of cattle as also human beings—old
and young, men and women—almost pe-
rennpially. The scourge has gradually
trown 1o alarming proportions, particu-
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larly after the great carthquake of 1950
which virtually destroyed the entire to-
pography of Assam. The bed of the
Brahmaputra has risen almost ten times
since the carthquake, resulting in siltage,
extensively  overflowing  innumcrable
bunds and embankments causing inestim-
able and untold misery and loss to mil-
lions of pcople every year.

THE VICE-CHAIRMAN (SHRI MD.
SALIM) In the Chair: In the recent
floods more than 60 people died and
countless number of cattle perished and
more than one-and-a-half lakh people
have been rendered homeless, forced to
take shelter in relief camps maintained by
the State Government.

The financial help from the Central
Government, including relief materials
Jike rice, atta, mustard oil and kerosene,
has not been supplied sufficiently and the
help of the Agriculture Department, sup-
olying scedlings for fresh cultivation, nhas
not been forthcoming so far.

It is, therefore, to urge upon the
Government of India to arrange an im-
mediate visit of the Prime Minister and
the Agriculture Minister to visit the
flood-hit areas as early as possible and
arrange adequate urgent measures for
necessary relief to the people for their
relief and rehabilitation. It is further
requested to arrange a permanent solu-
tion to the scourge by fully dredging the
Brahmaputra and take steps for under-
taking the long-pending river-valley pro-
jects of Subansiri and Deband which
could contribute substantially not only to
lesson the impact of floods but would
also generate considerable electric power
at comparatively lower cost thus opening
vistas for establishing varied industries
therewith.

Inter alia, the Brahmaputra Board
which was constituted by this Govern-
ment, remaining only as a shapeless,
disfigured showpiece, needs to be risen
from its long slumber and put into proper
sse. =
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DR. ARUN KUMAR SARMA (As-
sam): Mr. Vice-Chairman, 5ir, I want to
draw the attention of the entire House to
the point regarding violation of human
rights to a section of population in the
world’s biggest river island situated in
Assam, that is, Majuli. Probably, many
of the hon. Members are not aware that
it is the biggest fresh water island in the
world inhabjted by more than 1.5 lakh
people. And till today even after 50 years
of independence, the island is not con-
nected to the main land by any bridge,
with any road transport. This could have
been done. In 1971, the total boundary
area of this island was 1,200 sq. kms.
Last year it was, reduced to only 640 sq.
kms because of constant threat of erosion
by the river Brahmaputra and its
tributaries which have formed in the Is-
land.

Recently, when the Restricted Area
Permit for foreign tourists visiting the
North-East was lifted, more than 300
foreign tourists visited the Island because
it happens to be the most pollution-free
area in the world after the Amazon
valley. But, our countrymen know very
little about this Island. Environmental
disaster has been caused by the reversed
system of the Brahmaputra and the
Barak in Assam. Because of the heavy
siltation from the neighbouring hills the
bed of the entire river has come up and
the river has become shallow. There is no
particular original channel of the river.
When the rainy season starts water flows
in all directions. In Assam rainy season
starts from the month of April and lasts
up to October. Most of the area remains
disconnected during the rainy season. I
can cite examples. For the last five years
some parts of Assam, that is, the Jonai
Sub-Division, the Dhemai Sub-Division,
the Dhokoakhana Sub-Division and the
Majuli Island have been disconnected
from the rest of the country. The road
connection, the National Highway 52,
had been breached at several places; and
submerged at several other location. The
only railway line connecting areas, to
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parts of Arunachal Pradesh has remained
delinked for the last thrce months. It is
seen that the Government is not at all
serious about the problem faced by the
inhabitants of this great river island. They
wonder as to how their land will be saved
this year. This year, more than ten vil-
lages of Majuli Island have been washed
away by the flood.

There is another thing which is happen-
ing which affects the poor farmers.
Whenever the smaller rivers bring in a
huge quantity of sand and soil, it is just
covering the paddy fields, the cultivable

- lands. The poor farmess are mow land-

less. This year, because of floods and
erosion, we have lost more than sixty
seven lives. More than ten lakh populs-
tion has been rendered homeless. The

loss to the standing crops and property
amounts to more than Rs. 4,008 crores.

Sir, if we really calculate the guantum
of cumulative loss caused by floods and
erosion in Assam, it comes to more than
Rs. 160,000 crores during the last fifty
years. Had there been a proper planning
to control the Brahmaputra river system,
by dams, and multi-purpose river pro-
jects, we would have produced more than
75,000 MW of power, not only capable of
meeting the requirements of the entire
country, but also exporting power to the
neighbouring countries. But no' planning
was done.

Only for namesake, a number of com-
missions were formed, including the
Brahmaputra Flood Control Commission
which, ultimately, led to the formation of
the Brahmaputra Board. But, till now,
nothing has happened. The Brahmapurtra
Board has invested a huge amount of
public money only in the name of investi-
gation. Not a single dam, not a single
project, has been commissioned by this
Board. If we allow this national loss, at
the rate of Rs. 4,000 crores per year, 1o

-go on, how can we develop the economy

of Assam? How can wé develop the
economy of that part of the country?
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Of course, a number of schemes were
formulated.  There  were
schemes. Money was allocated. But the
point is, no Centrally-sponsored schgme
could be taken up in thosc areas. This is
because it is vulnerable to floods. Even
housing schemes, water supply schemes,
irrigation schemes, could not be taken
up—it was not practicable—and the be-
nefits could not go to the common
people.

This area deserves the special attention
of this House as well as of the Govern-
ment. The problem, the environment
problem, should be taken up very seri-
ously. It should not be treated in a very
causal manner; that it is just a relief and
rehabilitation work, which is the responsi-
bility of the Gomernment of Assam. It is
an environment problem. It is a national
problem. It is an international preblem.
The Brahmaputra system has emerged
from China. It flows through the
Brahamaputra Valley and finally it falls
into the Bay of Bengal.

Today, the entire system has collapsed.

There is, practically, no development.

The prime land in Assam is with the tea
gardens. (time bell rings) There is not
much cultivable land available to the
peasants, to the farmers. Out of the
cultivable land available, at least, ten per
cent has been submerged by the river. In
certain places in Dhemaji and Dibrugarh,
the Brahmaputra is now 15 kms. wide,
whereas it was just 1.5 kms. wide in 1950,
In some places, there is, practically, no
river. The river-bed has come up because
of heavy siltation. The river, the water, is
flowing in different directions. As a result
of this, several towns, including Dhemaji,
Lakhimpur, the entire Majuli Island, Dib-
rugath and Tinsukia, are being
threatened.

I know that an assistance package of
Rs. 500 crores was announced by the
Prime Minister. But no tangible work has
been dorie. No planning has been done to
tackle thg situation so that we are in a
position to protect the farmers and other
people living in these areas.

different -
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THE VICE-CHAIRMAN (SHRI MD.
SALIM): Dr. Sarma, please conclude.

DR. ARUN KUMAR SARMA: What
crime the people in these areas-
—Jonai—part of Arunachal Pradesh; and
Dhemaji District—have committed? Why
should they be debarred from having
their minimum right of communication
either by rail or by road, for the last fifty
years? 1 want to ask? This is the situation
there. Practically, there is no National
Highway. It was breached....

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Please conclude.

DR. ARUN KUMAR SARMA: I am
coming to the point.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Please come to the concluding
point.

DR. ARUN KUMAR SARMA: This
is a serious problem. It should not be
treated casually. Of course, everywhere,
there are floods. T am not talking only
about the floods. My point is that the
Majuli Island needs special protection. If
it is properly protected, we can develop
this into an international tourist spot. If it
is properly protected, it will be a national
asset. But that has ncver been taken care
of by the planners. Whether these
bureaucrats are from the Planning Com-
mission or from other organisations, they
cannot visualise the situation there. They
only send some Central team. On the
basis of its assessment, they give some
Jump sum grant or loan for relief and
rehabilitation.

But, what about a permanent solution?
We, the Members from all the different
States, are asking for flood relief. We are
asking for a permanent solution to the
flood problem. But, is there any serious
discussion on this? Was there any serious
discussion? Are they taking into confi-
dence Members of Parliament from diffe-
rent flood-affected areas? Was .there any
special debate on a permanent solution to
the flood problem? We are raising this
issue every year in the rainy season.
When winter comes, that is forgotten.
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THE VICE-CHAIRMAN (SHRI MD.
SALIM): You can write o the Chairman
for a dcbate. But you cannot conveil a
Special Mcntion into a full- fledged de-
bate. You have to conclude now. There
are other issues also. There are other
Members also. You have made serious
points.

DR. ARUN KUMAR SARMA: Sir,
before, I conclude, 1 want to make onc
request that a special debate should be
there in future. The Government should
send immediately a special team to assess
the situation, and it should give immedi-
ate assistance for relief and rehabilitation.
I also request especially the Surface
Transport Ministry to take special care to
give communications to those pecople who
have been denied of these for the last
seven ycars. This is my submission.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Shri Dara Singh Chauhan.

SHRI YOGINDER K. ALAGH: Sir, 1
want to associate mysclf with him. Give
me one nunute,

THE VICE-CHAIRMAN (SHRI MD.
SALIM): No, I have already called Dara
Singh Chauban. -

Non-Inclusion of Bhar/Rajbhar in the
S.C. List .
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